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BEFORE HON’BLE NATIONAL GREEN TRIBUNAL
NEW DELHI

OA No.612 of 2019

IN THE MATTER OF:

Vinod Kumar Bansal Applicant

Vs

State of Haryana & Ors. Respondent

REPORT ON BEHALF OF HARYANA STATE

POLLUTION CONTROL BOARD

MOST RESPECTFULLY SHOWETH:

1 That in compliance of order dated 13.08.2019 a joint team of

Haryana State Pollution Control Board and Municipal Council,

Dabwali inspected the sanitary landfill site of MC Dabwali &

town Dabwali on 27.08.2019 to verify the status of compliance

of the Solid Waste Management Rules,2016.

The Joint inspection report prepared alongwith photographs is

annexed herewith as Annexure-R/1.

That after inspection of the said sanitary landfill site & town,
Joint team observing several deficiencies in proper & scientific
management of Solid Waste. Accordingly, a show cause notice
was issued by the Board to the MC, Dabwali vide letter no.
1673 dated 28.08.2019 is annexed herewith as Annexure-R/2.

The said cause notice is replied by the MC, Dabwali vide their

letter no.1240 dated 11.09.2019 is annexed herewith as



Annexure-R/3, but reply of SCN not found satisfactory because
the authority neither made compliance of Solid Waste
Management Rules, 2016.

. That for deficiencies found in the scientific disposal of Solid
Waste of town Mandi Dabwali, the proposal of Environment
Compensation of Rs. 1,33,60,480/- has been submitted to
Head Office for approval as per Board Policy dated 29.04.2019
by Hisar Regional Officer vide letter dated 04.12.2019 is
annexed herewith as Annexure-R/4.

. That the Hisar Regional Officer also initiated the prosecution
action under relevant Environment Acts & has submitted case
for vetting & approval of prosecution against responsible

officers of Municipal Council, Mandi Dabwali vide letter No.

3807 dated 04.12.2019 is annexed herewith as Annexure-R/5.

_ That answering Board has directed the MC, Dabwali vide letter
dated 06.02.2020 to submit the Action plan for collection,
segregation and disposal of solid waste as per Solid waste
Management Rules, 2016 and directions passed by Hon'ble
NGT in OA No. 606/2018. Accordingly the MC Dabwali vide
there letter No. 450 dated 19.02.2020 has submitted action plan
for collection, segregation and disposal of Solid Waste
generated from Mandi Dabwali Town. Copy of Board letter
dated 06.02.2020 and MC Dabwali letter dated 19.02.2020 are
annexed herewith as Annexure-R/6 and Annexure- R/7

respectively.



Conclusion:

The Municipal Council, Mandi Dabwali has not made provision
for door to door collection of segregated Solid Waste and
scientific  management of Solid Waste. The said local body is
not complying the duties and responsibilities assigned to them as
per Rule No.15 of the Solid Waste Management Rules,2016. The
sanitary landfill site of Municipal Council, Mandi Dabwali is
found non-complying with provisions of Environment Protect
Act,1986.
53|22
Totod! -0 —2 20 Rakesh Kumar Bhonsle

Regional Officer
Hisar Region
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Annexure- R-1

’ Tele No. ]
N\ | — Regioual omce ele No 01662 250890

lution Control Board,

< 7,8, Urban Estate-II, Hisar -125005

" No. HSPCB/HR/2019/

Dated:

SPOT INSPECTION REPORT

(For Solid Waste Management Rules, 2016)

Dated: - .21, 08 20)1 y

Name of the unit: M/s MUY\‘l(J\!’)a/Q‘ Candi Dabyvoai . <iWg
~ Led &(\“\ﬂa“‘ . an‘?:j\,\.gq S I'C Mardi Dabegili '

Rule No. | Requirement as Per SWM Rules, 2016 Compliance Status

4 Duties of waste generators:-

Every waste generator shall Segregate and store

4.1 (a) the waste generated by them ir?th?ee separate P& YIIJ)[‘
streams namely bio-degradable, non bio- \ \

degradable and domestic hazardous wastes in be"ﬁ CD"LP‘\ QJ

suitable bins and handover segregated wastes to

authorized waste pickers or waste collectors as per

the direction or notification by the local authorities
from time to time;

4.1 (b) Every waste generator shall Wrap securely the NO*‘ b@}“ ; (@Y"Ph‘&f ;

used sanitary waste like diapers, sanitary pads
etc., in the pouches provided by the manufacturers m@

—_)

or brand owners of these products or in a suitable

wrapping material as instructed by the local

authorities and shall place the same in the bin

meant for dry waste or non- bio-degradable waste; T

4.1 (c) Every waste generator shall Store separately m@g no}—
construction and demolition waste, as and when bQ,\ C ll‘QJ

generated, in his own premises and shall dispose Wg OW‘P

off as per the Construction and Demolition Waste

Management Rules, 2016;

= 4.1 (d) Every waste generator shall Store horticulture Ng\‘ b@_l

waste and garden waste generated from his . 'ﬁ
y (Oco@(

.

premises separately in his own premises and
dispose of as per the directions of the local body
from time to time.

1\ e o
4.2 No waste generator shall throw, burn or burry the A‘; ‘(\\Y\Q@J l\"&ﬁi(\& on
g T TRy

solid waste generated by him, on streets, open

public spaces outside his premises or in the drain 4 n '\S'QQ- )Y\ O,"Ql\‘\ak]
or water bodies. S ath At vl = Qﬂ
4.3 All waste generators shall pay such user fee for Not- B@ . (()0“0(
solid waste management, as specified in the bye- P)e)\ !
laws of the local bodies. ,
EX "ch;“ﬁafgo'n shall organise an event or gathering of MD‘} b@,\(\
more than one hundred persons at any unlicensed (j

ithout intimating the local body, at least '\ A
511?22 :’/\;g:klng days In advance and such person or CO\\\.P )@
the organiser of such event shall ensure“ ver
segregation of waste at source and hanc —ng i
of seqreqated waste to waste collector or agency

/"/
~entid) CATicer
r v AR ,!l

/l/ | &(K

.

f=ye

i |
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' container or vehicle as notified by the local body.

Every street vendor shall keep suitable containers
for storage of waste generated during the course
of his au.vm such as food waste, disposable
piates, cups, cans, wrappers, coconut shells,
lefover food, vegetables, fruits, etc., and shall

hw

deposit such waste at waste storage depot or

Not DO 2ol e
ol folleA

4.5

' these rules and in partnership with the local body

All resident welfare and market associations shall,
within one year from the date of notification of

ensure segregation of waste at source by the
generators as prescribed in these rules , facilitate
collection of segregated waste in separate
streams, handover recyclable material to either
the authorised waste pickers or the authorised
recyclers. The bio-degradable waste shall be
processed, treated and disposed off through
composting or bio-methanation within the
premises as far as possible. The residual waste
shall be given to the waste collectors or agency as
directed by the local body.

Not Yer Jstajted

4.7

All gated communities and institutions with more
than 5,000 sqgm area shall, within one year from
the date of notification of these rules and in
partnership with the local body, ensure
segregation of waste at source by the generators
as prescribed in these rules, facilitate collection of
segregated waste in separate streams, handover
recyclable material to either the authorised waste
pickers or the authorizsd recyclers. The bio-
degradable waste shall be processed, treated and
disposed off through composting or bio-
methanation within the premises as far as
possible. The residual waste shall be given to the

waste collectors or agency as directed by the local
body.

pris
/é\
&Wm%

Ihe_ M C, @abcm‘l
ayla -

no
Commur
: 01*9> o
V?.So?o
eX 3 n

~

4.8

All hotels and restaurants shall, within one year
from the date of notification of these rules and in
partnership with the local body ensure segregation
of waste at source as prescribed in these rules,
facilitate collection of segregated waste in separate
streams, handover recyclable material to either
the authorized waste pickers or the authorized
recyclers. The bio-degradable waste shall be
processed, treated and disposed off through
composting or bio-methanation within the
premises as far as possible. The residual waste
shall be given to the waste collectors or agency as
directed by the local

Not- ba\ﬁ R

Zfo((oooJ

15.

Duties and responsibilities of local authorities
and village Panchayats of census towns and
urban agglomerations:-

(a)

Prepare a solid waste management plan as per
state policy and strategy on solid waste
management within six months from the date of
notification of state policy and strategy and submit
a copy to respective departments of State
Government or Union territory Administration or
agency authorised by the State Government or
Union territory Administration;

Mo aHon bﬂh\
n %}L \‘jq

Mc,pml,g)aﬁdb

ned

So/ ia\(

-~

[ H.Iu\,

/‘ Al N ax J-r']li
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15 (d)

15 (e)

15 ()

solid waste from all households including slums

and other non residential premises. From multi-
storage buildings, large commercial complexes
malls, housing complexes, etc., this may be '
collected from the entry gate or any other
designated location;

ST
arrange for door to door collection of segregated

Not bdﬁ (@mph‘gqo

and informal settlements, commercial, institutional /_930 h/

Establish a system to recognise organisations of
waste pickers or informal waste collectors and
promote and establish a system for integration of
these authorised waste-pickers and waste
collectors to facilitate their participation in solid
waste management including door to door
collection of waste;

ND’*’C@W\/A!‘@J

Facilitate formation of Self Hel i

. . p Groups, provide
!dent[ty cards and thereafter encourage integration
in sohcj waste management including door to door
collection of waste;

Not Ve J_'&W

Frame bye-laws incorporating the provisions of
these rules within one year from the date of
notification of these rules and ensure timely
implementation;

Dt by laaok o)
ﬁﬁgj}&gqﬁiﬁ an-

Prescribe from time to time user fee as deemed
appropriate and collect the fee from the waste
generators on its own or through authorised

agency,

—

&
— PO

15 (9)

Direct waste generators not to litter i.e throw or
dispose of any waste such as paper, water bottles,
liquor bottles, soft drink canes, tetra packs, fruit
peel, wrappers, etc., or burn or burry waste on
streets, open public spaces, drains, waste bodies
and to segregate the waste at source as prescribed
under these rules and hand over the segregated
waste to authorised the waste pickers or waste

Net bdeﬁ ZfDUom@J

collectors authorised by the local body;

15 (h)

Setup material recovery facilities or secondary
storage facilities with sufficient space for sorting of
recyclable materials to enable informal or
authorized waste pickers and waste collectors to
separate recyclables from the waste and provide
easy access to waste pickers and recyclers for
collection of segregated recyclable waste such as
paper, plastic, metal, glass, textile from the; source
of generation or from material recovery facilities;
Bins for storage of bio-degradable wastes shall be
painted green, those for storage of recyclable.
wastes shall be printed white and those for storage

of other wastes shall be printed black; .
tion centres for domestic

15 (i)

15G) |

Establish waste deposi _ ;
hazardous waste and give direction for waste

ors to deposit domestic hazardous v_v‘_:-:stes
gf?ﬁ;:saf:entre forpits safe disposal. Su_ch facility
shall be established in @ city or town in @ manner
that one centre is' set up for the area of tv_venty
square kilometers or part th_ereof and notify the
timings of receiving domestic hazardous waste at

5 o 0P

Not b@\‘rg@mph‘;!ﬁ

such centers; :
and transportation of the

Ensure safe storageé
ic hazardou
i may be directed by the State

ste
< waste to the hazardous wast %

disposal facility or as >
Pol?ution Control Board or the Pollution Control

Committee;

g
e -

Zadh

E::CC'.".."Q%ET
]
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15 (k)

Direct street sweepers not to burn tree leaves
collected from street sweeping and store them
separately and handover to the waste collectors or

agency authorised by local body;

15 ()

Provide training on solid waste management to
waste-pickers and waste collectors;

15 (m)

Collect waste from vegetable, fruit, flower, meat,
poultry and fish market on day to day basis and
promote setting up of decentralised compost plant
or bio-methanation plant at suitable locations in
the markets or in the vicinity of markets ensuring
hygienic conditions;

15 (n)

Collect separately waste from sweeping of streets,
lanes and by-lanes daily, or on alternate days or
twice a week depending on the density of
population, commercial activity and local situation;

Vo), bf.’,}rﬁaﬂn[F

15 (o)

Set up covered secondary storage facility for
temporary storage of street sweepings and silt
removed from surface drains in cases where direct
collection of such waste into transport vehicles is
not convenient. Waste so collected shall be
collected and disposed of at regular intervals as
decided by the local body;

Not- plovt] e

15 (p)

Collect horticulture, parks and garden waste
separately and process in the parks and gardens,
as far as possible;

No¥ Being Comple)

15 (q)

Transport segregated bio-degradable waste to the
processing facilities like compost plant, bio-
methanation plant or any such facility. Preference
shall be given for on site processing of such waste;

Not Complie)

15 (r)

Transport non-bio-degradable waste to the
respective processing facility or material recovery
facilities or secondary storage facility;

Not- Coh»Ph"d

15 (s)

Transport construction and demolition waste as
per the provisions of the Construction and
Demolition Waste management Rules, 2016;

Net- b&lgComHl‘eJ

15 ()

Involve communities in waste management and
promotion of home composting, bio-gas
generation, decentralised processing of waste at
community level subject to control of odour and
maintenance of hygienic conditions around the

facility;

Not b@i‘r@ %oilom@ﬂ

15 (u)

Phase out the use of chemical fertilizer in two
years and use compost in all parks, gardens
maintained by the local body and wherever
possible in other places under its jurisdiction.
Incentives may be provided to recycling initiatives
by informal waste recycling sector.

Ner bejg ﬁumo

15 (v)

Facilitate construction, operation and maintenance
of solid waste processing facilities and associated
infrastructure on their own or with private sector
participation or through any agency for optimum
utilisation of various components of solid waste
adopting suitable technology including the
following technologies and adhering to the
guidelines issued by the Ministry of Urban
Development from time to time and standards
prescribed by the Central Pollution Control Board.
Preference shall be given to decentralised
processing to minimize transportation cost and
environmental impacts such as-

|

15 (v) a.

Bio-methanation, microbial composting, vermi- \ e)
composting, anaerobic digestion or any’other n, N.O)l' b@“}«? ",(ODHL"U

y O

1 Mt

] v\f\r (/

111N

vanzabi
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] aPprOpTiate processing for bio-stabilisaf
biodegradable wastes: lisation of &
/ﬁ'fv)’b” Waste to energy W
derived fuel for combustible g refused

_
' \
supply as feedstock to solid proction of waste or NU\F b@“ﬁ UDDUOQMP

lants or cement kilns: waste based power
: dertake on theij
5 W) Un eir own or through A
agency construction, operatio o oy Other NO'\' b \ ﬁ—
! . n and mai & h
saerglgacrg ldanldﬂ“ and :dssociated infrastruljr::tti::nace of C@mp
P edule 1_ for disposal of residual waste i
[— manner prescribed under these rules: Sne
15 (%) Make adequate provision of funds for'capital

g\fvsosri:jnanatsst:inv;ill as operation and maintenance MO ‘&QP
_ agement services in th M
tfgudgt_et ensuring that funds for discretione:ar;nnual bu{lgﬂ’”” )a”O
unlctlof;\s of the_local body have been allocated Z’bk ' PW@&CI
only after mgetmg the requirement of necessary
1;ubr|1ids :or s?hd waste management and other

atory functi
rule%—,; Yy functions of the local body as per these
15 (y) Make an application in Form-I for grant of

authorization for setting up waste processing NO{’ QW{('QLQ
treatm}ant or disposal facility, if the volume o?
Yvastells exceeding five metric tones per day
including sanitary landfills from the State Pollution

Control Board or the Pollution Control Committee,
as the case may be;

15 (2) Submit application for renewal of authorisation at ;
least sixty days before the expiry of the validity of Not QPH‘CG-MC
authorisation;

15 (z)a Prepare and submit annual report in Form IV on or \ ‘ ! p i
before the 30th April of the succeeding year to the Sulpm

Commissioner or Director, Municipal Administration
or designated Officer;

15 (z) b | The annual report shall then be sent to the
Secretary -in-Charge of the State Urban Sub \
'| Development Department or village panchayat or ™
rural development department and to the
respective State Pollution Control Board or
Pollution Control Committee by the 31st May of
every year;

15 (z) ¢ | Educate workers including contract workers and N ,{f&m\ \

supervisors for door to door collection of Ya )9)'9 . "
segregated waste and transporting the unmixed CDY\&”

waste during primary and seconc!ary N
transportation to processing or disposal facility;

15(z) d | Ensure that the operator of a facility provides P?DVVXEO\ @5&%

personal protection equipment inclpding uniform, ha
fluorescent jacket, hand gloves, raincoats,

appropriate foot wear and masks to all workers ) "’D E®)
handling solid waste and the same are used by the

workforce;

\
isi for setting up of centers for
15 (z) e | Ensure that provisions o )
i regation and storageé of segrega
collcetian, s gporated in building plan while Not bﬂ?/ [g

bye-| : .
e E;asn[;ce)t f?lne for persons who litters or fails tod zé .
comply with the provisions of these rules an

delegate powers to officers oOf local bodies to levy b(h)

e bye laws f L
spot fines as Per theness through information

15 (z) q_ | Create public awar

wastes, are incor di
granting approval of building plaln of a group
g ety plex; . m
ing society or market c_om ex;_ . @
e aws and prescribe criteria for levying D \ i! GC\-Dg—mF )
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campaign and

inication .
on the following;

education and commt
educate the waste generators

namely:-

(i)not to litter;
(ii)minimize gen
(iii)reuse the wa
(iv) practice segregati
degradable, non-biodegradable
combustible), sanitary waste an
hazardous wastes at SOurce; .
v) practice home composting, vermi-
composting, bio-gas generation or community
level composting

(vi) wrap securely used s
when generated in the pouc
brand owners or a suitable wr
by the local body and place the sa
meant for non- biodegradable wast
(vii) storage of segregated waste a
different bins;

eration of waste;
ste to the extent possible;

on of waste into bio-
(recyclable and

d domestic

anitary waste as and
hes provided by the
apping as prescribed
me in the bin

e

t source in

(viii) handover segregated waste to waste
pickers, waste collectors, recyclers or waste

cpllection agencies; and
(ix) pay monthly user fee or charges to waste

collectgrs or local bodies or any other person
authorised by the local body for sustainability of
solid waste management.

_..———’—"T_’_—_-\
Nt CondncdBp

20 jm(

15(z) h

Stop land ﬁllin_g or dumping of mixed waste soon
after the txme{lne as specified in rule 22 for setting
up and operationalisation of sanitary landfill is
over;

15 (2) i

A_Ilow only the non-usable, non-recyclable, non-
plodegradable, non-combustible and non-reactive
lnert waste and pre-processing rejects and
resn_dues from waste processing facilities to go to
sanitary landfill and the sanitary landfill sites shall
meet the specifications as given in Schedule-I
however, every effort shall be made to recyclelor
reuse the rejects to achieve the desired objective
of zero waste going to landfill;

15 (z) j

In\_/e§t|gate and analyse all old open dumpsites and
exnst.mg operational dumpsites for their potential
of bio- mining and bio-remediation and
w-here‘soever feasible, take necessary actions t
bio-mine or bio-remediate the sites: °

ot~ beigg Jollecces

15 (z2)k

In absence of the potential of bi ini

enc 2ntia 10-mining and bio-
remediation of dumpsite, it shall be scie(-?'ltiﬁcall:)lIo
capped as per landfill capping norms to preve ty
further damage to the environment. "

Not apPlicalble 25
e % np
dumb A€ o4

L9

Criteria for Duties re i -
h garding setting-u ;
waste processing and treatment fa?:i"tl;mlld

9.1

The department in- char i
Iand'a_ssignment shall begfes?;ctj:‘saitill:eo?jnon of
providing suitable land for setting ofrth i
wa§te processing and treatment fac?lit' ¢ solid
nolglfy such sites by the State Gover nd
Union territory Administration, Araent oy

.2

The operator of the facilit
el y shall des;j
the facility as per the technical guidstlagllizeasnidsssEtdup
ue

Not Vet alllecadef

Not Nte Yok |

by the Central Pollution Control Board in this
|

[,n,-, enypdT o
“eoleti Ll

-‘N’p-#a
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19.6

22

/’Tr—cgal‘d from time to time and the m

_—""_ | The operator of the facilit

anual on solid

waste management prepared by the Ministry of
0

Urban Development

st ;
approvals from the State *")o"‘jll obtain n

Pollution Control Committee
The State Pollution Control Bo
Control Committee shall moni

ecessary

ard or Pollution

; the soli
processing and treatment facilities id waste

tion Control Board or

standards of the operation of tor the environment

Sa—

o A

—

Not- a.pw%a}:'\e af

Not appledole ad

the safe and environment

. ally sound o '
;h;list(i)g: waste processing and or treapéfr:gsfns of
a as per the guidelines iss

‘ ued b

Central Pollution Control Board from tir\géht% tim
and the Manual on Municipal Solid Waste :
Management published by the Ministry of Urban
Development and updated from time to time

The operator of the facility shall be responsible for

Ngt- ev’e
- s 22l

"eiclppel 4o Ju
bl

The operator gf the solid waste processing and
treatment facility shall submit annual report in
Form III each year by 30th April to the State

concerned local body.

Pollution Control Board or Pollution Committee and

Not A iabe

Time frame for implementati

1 | ation.- Necessa
infrastructure for implementation of these rul?;
shall be created by the local bodies and other
concerned authorities, as the case may be, on

their.own, by directly or engaging agencies within
the time frame specified below:

| Sr.
No.

Activity Time limit
from the date
of notification

of rules

1 Identification of
suitable sites for
setting up solid waste
processing facilities

1 year

Qo e tdeviiof
o fay

2 Identification of
suitable sites for
setting up common
regional sanitary
landfill facilities for
suitable clusters of
local authorities under
0.5 million population
and for setting up
common regional
sanitary landfill
facilities or stand alone
sanitary landfill
facilities by all local
authorities having a
population of 0.5
million or more .

1 year

ot 2 {dendiPld

o
B cen Sy

3 procurement of 2 year
suitable sites for
setting up solid waste
processing facility and
sanitary landfill
facilities

4 Enforcing waste

Not appliede

N bery comple)

generators to Qractice
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wogregation of hlo
dearadable, recyclable,
combustible, sanitary
waste domestic
hazardous and Inert
s0lld wastes al rource
Ensure door to door
collection Every waste
generator shall of
i;egrugntml waste and
Its transportation In
covered vehicles to
processing or disposal
facilities,

2 yoear

Ensure separate
storage, collection and
transportation of
construction and
demolition wastes

2 year

Setting up solid waste
Processing facilities by
all local bodies having
100000 or more

population

10

2 year

Setting up solid
waste processing
facilities by local
bodies and censug
towns below 100000
opulation.
Setting up common or
stand alone sanitary
landfills by or for all
local bodies having 0.5
million or more
Population for the
disposal of only such
residual wasteg from
the processing facilitieg
as well as untreatable
inert wastes as
Permitted under the
Rules
Setting Up common or
regional sanita
landfills by all loca]
bodies angd census
towns under 0.5
million Population for
the disposal of

Permitted waste under
the rules

W
capping of olq and

S ——

Syear

3 year

3 year

3 year

Year

abandoned dum sites
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A()

AW

(see rule 15 (W),(zi), 16 (1) (b) (e),

{\
/“A"f'j’:___

SCHEDULE 1

Activity

Compliance Status

16 (4 . g
(4)1 specifications for Sanitary Landfills
]

Criteria for site selection:-

The department in the business
allocati
assignment shall provide suitable site ggrnszztlar;dup f
0

the solid waste processing and
notify such sites. d treatment facilities and

Not Yer \dentfied

The sanitary landfill site shall be

planned, d
and developed with proper dOCUmEHtatmn c<)Ef5|gned
construction plan as well as a closure plan in a phased

A(vi)

manner. In case a new landfill facility i i
_ e a ity is bein
established adjoining an existing landfill site gthe

closure plan of existing landfill shoul
d f
the proposal of such new landfill. orm a part of

The landfill sites shall be selected to make use of
nearby wastes processing facilities. Otherwise, wastes

processing facility shall be planned ;
of the landfill site. P as an integral part

NoY b@{rg

Landfill sites shall be set up as per the guidelines of
the Ministry of Urban Development, Government of
India and Central Pollution Control Board.

%ﬁ%ﬁ(@dm

The existing landfill sites which are in use for more
than five years shall be improved in accordance with
the specifications given in this Schedule.

Segeshy Joegad

The landfill site shall be large enough to last for at
least 20-25 years and shall develop ‘landfill cells’ in a
phased manner to avoid water logging and misuse.

a(‘)?o@ olﬂ A\Te

cPcB

A(vii)

The landfill site shall be 100 meter away from
river,200 meter from a pon nd, 200 meter from
Highways, Habitations, Public Parks and water supply
wells and 20 km away from Airports or Airbase.
However in a special case, landfill site may be set up
within a distance of 10 and 20 km away from the
Airport/Airbase after obtaining no objection certificate
from the civil aviation authority/ Air force as the case
may be. The Landfill site shall not be permitted within
the flood plains as recorded for the last 100 years,
zone of coastal regulation, wetland, Critical habitat

areas, sensitive eco-fragile areas
d disposal of

A(viii)

The sites for lan ndfill and processnng an
solid waste shall be incorporated in the Town Planning

A(ix)

d-use plans
D¢ artments 2% t shall be maintained

elopmen
A buffer zon€ of no develop ! and disposal facilty,

f installed capacity.
ithin the total area of the «
solid waste processmg and disposal facnhtg T:E bt;h:r
zone shall bé prescrlbed on case to cased gts;te Y
local body in const ultation with concerne

exceeding fi
This w1I| pbe main

*w; oY\ «H?ﬁ/m
Al SHe B
Ahan oo m

ha.br\n-\'(on A ot

m

1% o

5%%\ A'jgj mw.

conplied CPCB
elined-

Pollution Control Boar

isposed of in

shall be d

A(x)

The biomedica
accordance w1t
Rules, 2016,

| Waste Manag

Transbouh
from time tot
accordance W wit t
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B(iii)

|

B(iv)

B(v)

B(vi)

B(vii)

ime

lid waste shall be
accommodate the
waste processing

[ t
Jed from time to
{6 as ameh ity for sO

a
h landfill site to
- operation 0

Not applialde. 4}
Anid f?siz,uje

e fenced OF h
er o monitor inco
ntry of unauthorised perso

edged and provided
ming vehicles, to
ns and stray

Not be‘nﬁ[o’whxp [9

€

s shall be concreted

i [ rticles
s to avoid generation of dust part!

o vement and shall be sO designed
f vehicles and other

internal road

Not beia Hloce)

to ensuré

inery- : =
?haedlgrr]\dﬁll site shall have waste in_spectlon facnht){ io
monitor waste brought in for Iandfilllng_, ofﬁce‘facullty
for record keeping and shelter for keep_mg.equrpment
and machinery including pollution monitoring

The operator of the facility shall maintain

aste received rocessed and disposed.
ke weigh bridge to measure quantity of

waste brought at landfill site, fire protection

record of W
Provisions li

Not C@YﬂP(l‘&;)

Not beir& lomplel

equipment and other facilities as may be required

shall be rovided.

Utilities such as dri
(preferabiy washing
lighting arrangemen

and sanitary facilities
cilities for workers) and
landfill operations

nking water
/bathing fa
ts for easy

Safety provisi
d out made.

workers at landfill sites shall be carrie
washing of transport

provisions for parking, cleaning,

vehicles carrying solid waste shall be provided. The

wastewater so generated shall be treated to meet the
rescribed standards.

Criteria for specification for

operations and closure on C

filling:-

land filling
ompletion of land

C(i)

Waste for land filling shall be compacted in thin layers
using heavy compactors to achieve high density of
the waste. In high rainfall areas where heavy
compactors cannot be used, alternative measures
shall be adopted.

C(ii)

Till the time waste processing facilities for composting

or recycling or energy recovery are set up, the waste

s:all be sent to the sanitary landfill. The landfill cell

fniar‘ililn:)if COl\I(()EI'Ed at the end of each working day with
" o )

minimr cm of soil, inert debris or construction

during night hours shall be provided.
ons including health inspections of

W
e
Ak

\‘\U" CbnvP“gJ}

TG Bolng Conduth]

-

C (iii)

ii’nrtlgir-r;cééhe commencement of monsoon season, an

b placedlate cover of 40-65 cm thickness of soil shall

orading ¢ on the landfill with proper compaction and

drainage thgﬁ\gent infiltration during monsoon. Proper
ll be constructed to di :

from the active cell of the landﬁlldwert MHESOISEE

C (iv)

Afte co pletl
> I i” i all be
f lr m (‘)H of a .Idl‘ , a “llal covel Sll
devs g“ed TIO “lln“lllse |n“|t| atiOH a“d eIOSiO”” ”Ie I.“E
C' over Sila meet the lo”oWIng SpeciiicatiOi 1S .“allle;y I
!

The final cover shall h

comprising of 60 cm ave a barrler soil layer

of clay or amended soil with

_permeablility coe

"'Cl('nt less th
ML 1CS a 0-
than 1 x 1°7 cm/sec.

R
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R

(i)

| —
f/ ’g‘rltel‘la for p—Q-“uﬂqip_[e_‘[enﬂ(')n-.

D(iii) | Provisions for management of leachates including its

_~—Ton top of the barrier soll layer thera ehoim———0
drainage layer of 15 cm., ayer, there shall be 5

on top of the drainage layer, there
yegetative layer of 45 cm to sy
growth and to minimise erosio

shall be a

nDDOrt hatural plant

The storm water drain shall be des|
constructed in such a way that the gﬂfd and
water is diverted from the landfilling site and
leachates from solid waste locations do notn
with the surface runoff water, Provisi get mixed

v 0 . |
of storm water discharge drains shall t?: ::e:ddewteorsmn

face runoff

surface water and also for avoiding floodj
creation of marshy conditions. g flooding and

minimise leachate generation and prevent pollution of
0

Non-permeable lining system at th

waste disposa[ area. For landfill refeR/?rsm; ?gsdidwa“s o
waste processing facilities or mixed waste or wues o
having contamination of hazardous materials (SaStﬁ
ae.rosols, bleaches, polishes, batteries, waste oirsc %
paint prpducts and pesticides) shall ha've liner of
composite barrier of 1.5 mm thick high density
polyethylene .(HDPE) geo-membrane or geo-synthetic
liners, or equivalent, overlying 90 cm of soil (clay or
amended soil) having permeability coefficient not
greater than 1 x 10-7 cm/sec. The highest level of
water table shall be at least two meter below the base

of clay or amended soil barrier layer provided at t
bottom of landfills. P he

collection and treatment shall be made. The treated
leachate shall be recycled or utilized as permitted,
otherwise shall be released into the sewerage line,
after meeting the standards specified in Schedule- II..
In no case, leachate shall be released into open
environment.

D(iv) | Arrangement shall be made to prevent leachate runoff

from landfill area entering any drain, stream, river,

lake or pond. In case of mixing of runoff water with

leachate or solid waste, the entire mixed water shall
be treated by the concern authority.

Criteria for water quality monitoring:-

Before establishing any landfill site, baseline data of
ground water quality in the area shall be collected and
kept in record for future reference. The ground vyatgr
quality within 50 meter of the periphery of landfill site
shall be periodically monitored covering different
seasons in a year that is, summer, monsoon and .
post-monsoon period to ensure that the ground water

is not contaminated.

E (i) | Usage of ground

i ill sites for
er in and around landfill sites
e g and irrigation) shall

any purpose (including drinking ity [As per

i its qual
be considered only after ensuring i
IS 10500:2012, Edition 2.2(2003-09)]-

£ Criteria for ambient air gu ! : —
F@) | Landfill gas control system lnCIU?'II?_g,it?eas collec
system shall be installed at Jandfi

to minimize L/,_»/——-

- s
[t e e ar rdTVE u."-"cr

iVt

s 3 m sy
en ! 11 4-1""‘“ l
RAC (Sodveis _/—g
M
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odour, prevent off-site migration of ?last;(ialftlatéd
protect vegetation planted on the reha ated ery
landfill surface. For enhancing landfill gaslon with’
use of geomembranes in cover systems along

gas collection wells should be considered

[ F (i)

The concentration of methane gas genera:etﬂeat
landfill site shall not exceed 25 per cento

Not- \o&}ﬁ Polluccy

lower explosive limit (LEL).

F(iii)

landfill gas from the collection facil'lty at a
;[::’l%fi“ site ghall be utilized for either dlrecF thgrmal
applications or power generation, as per VIabIhtyc/j.
Otherwise, landfill gas shall be burnt (flared) an
shall not be allowed to escape directly _to the
atmosphere or for illegal tapping. Passive ven.tmg.
shall be allowed in case if its utilisation or flaring is

not possible.

Mot b@)m@ -
Complies

F(iv)

Ambient air quality at the landfill site and_at thq
vicinity shall be regularly monitored. Amblent air
quality shall meet the standards prescrlbeq by the
Central Pollution Control Board for Industrial area.

H\i;\( Monttpiing ]
ol be Cp “
tholtyy

Criteria for plantation at landfill Site:-

A vegetative cover shall be provided over thg
completed site in accordance with the following
specifications, namely:-

G(a)

Locally adopted non-edible perennial plants that
are resistant to drought and extreme temperatures

shall be planted;

Nt apblicable |

G(b)

The selection of plants should be of such variety
that their roots do not penetrate more than 30
cms. This condition shall apply till the landfill is
stabilized;

e

G(c)

Selected plants shall have ability to thrive on low-
nutrient soil with minimum nutrient addition;

G(d)

Plantation to be made in sufficient density to
minimise soil erosion.

G(e)

Green belts shall be developed all around the
boundary of the landfill in consultation with State
Pollution Control Boards or Pollution Control
Committees .

Criteria for post-care of landfill site

The post-closure care of landfill site shall be
conducted for at least fifteen years and long term
monitoring or care plan shall consist of the
following, namely :-'

H.1(a)

Maintaining the integrity and effectiveness of final
cover, making repairs and preventing run-on and
run-off from eroding or otherwise damaging the
final cover;

H.1(b)

Monitoring leachate collection s ;
i stem in
with the requirement; y accordance

H.1(c)

Monitoring of ground water in and around landfill:
14

H.1(d)

Maintaining and operatin -
g the land :
system to meet the standards fill gas collection

{Ti.z

Use of closed landfi|| sites after fifteen years of
post-closure monitorin can be considered for

-

el
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human settlement or otherwise only after ensuring
that gaseous emission and leachate quality analysis

complies with the specified standards and the soil N F}
stability is ensured.

Closure and Rehabilitation of Old Dumps-
Solid waste dumps which have reached their ful|
capacity or those which will not receive additional

waste after setting up of new and properly
designed landfills should be closed and

rehabilitated by examining the following options:

Reduction of waste by bio mining and waste .
processing followed by placement of residues in HU’F W’I&bl&
new landfills or capping as in (ii) below N I
Capping with solid waste cover or solid waste cover J )S’j'ﬁl
enhanced with geo-membrane to enable collection CU’ %'d

and flaring / utilisation of greenhouse gases. ,
Capping as in (il) above with additional measures
(in alluvial and other coarse grained soils) such as

cut-off walls and extraction wells for pumping and
treating contaminated ground water.

Any other method suitable for reducing
environmental impact to acceptable level.
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[see rule 16 (1),

A

S.No.

SCHEDULEII

4 standards ©
(b), (e), 16 (4) ) St

Activity

Standards for com ostin

The waste processing facilities shall_include )
composting as one of the technologies for processing

of bio degradable waste. In order to prevent POHPt(ijon
from compost plant, the following shall be complie

with namely :-
t site shall be stored

Aa)

The incoming organic waste a

properly prior to further proce
possible, the waste storage area should be covered.

If, such storage is done in an open area, it shall be
provided with impermeable base with facility for
collection of leachate and surface water run-off into
lined drains leading to a leachate treatment and

disposal facility;

ssing. To the extent

A(b)

en to minimise

Necessary precaution shall be tak
bird menace and fire

nuisance of odour, flies, rodents,
hazard;

f processin

————liance Status

W

complia

ComP

Npk- bRy

A(c)

In case of breakdown or maintenance of plant, waste
intake shall be stopped and arrangements be worked
out for diversion of waste to the temporary
processing site or temporary landfill sites which will
be again reprocessed when plant is in order;

A(d)

Pre-process and post-process rejects shall be
removed from the processing facility on regular basis
and shall not be allowed to pile at the site.
Recyclables shall be routed through appropriate
vendors. The non-recyclable high calorific fractions to
be segregated and sent to waste to energy or for RDF
production, co-processing in cement plants or to
thermal power plants. Only rejects from all processes
shall be sent for sanitary landfill site(s).

A(e)

The windrow area shall be provided with impermeable
base. Such a base shall be made of concrete or
compacted clay of 50 cm thick having permeability
coefficient less than 107 cm/sec. The base shall be
provided with 1 to 2 per cent slope and circled by
lined drains for collection of leachate or surface run-

off;

Mot- béné» ?fp[(ouj

A(f)

Ambient air quality monitoring shall be regularly
carried out. Odurnuisance at down-wind direction on
the boundary of processing plant shall also be

checked regularly

Ry VMonrorna colll |
e CDom-ivMEj jﬁf,”

A(g)

Leachate shall be re-circulated in compost plant for
moisture maintenance.

Mot- belvy T?Dll’xtfﬁ
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The end product compost shall me
A(h) prescribed under Fertilizer Co Orae, Srandards

time to time ntrol Order notified from ND*' COMH‘ -
"'7

\
N —Ka-)-—’ In order to ensure safe application of compost, the |

following specifications for com ost \H\
met, various parameters as P Quality shall be 0\- DQY@ ODD (Dwep

per Organic Compost
(2%(303)2009) & Phosphate Rich Organic Manure (FCO

B Standards for treated leachates.-

-—

The disposal of treated leachates shall meet the

1
I
I
G \
prescribed standards as per FCO 2009 Not- C‘DmPhQ' 4‘
|

Remarks:

AEE/Sc-'B’, . W
Regionaf Officer

Hisar Reglon

Dunn ‘ ?\OY\} h‘-&PQL}HOT\ wl—“\_ E. O/ML MLU\&I HlsarReglon
PRETTn S e

paste_Corthoud noak main i b Aolid
| Ste ocaded adgacerd 'h) arzu % nﬂ% E{n&éﬁ,&ihﬂj
WM\* C L. : 29-15 %&-T/ LD Y6915 ) H"\@/(ﬂ"ﬁme ng#
I ohad beon obdehved -H\p\:l‘ Um,)& Lolid cpalte X
ak 14 (Bloven) Tumbe Temporay Loadhon In down on o}ﬂfin [g\n‘!.
| cmmw;,e ucdwnx Hhe Same aaa)sFe W Gled £ dadported +o

B el aQMmPIVg Ade neay Ram &5&

i i ogpn dlcer M“\“ﬂ

Lg‘j o~
2768 ol —~ T R
3‘ &um\ Fb\m%/ S"'Q’)m‘

SO ‘e ﬁ|&l¥ Kﬂﬁmr‘
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Annexure- R-2

Regional Office

Haryana State Pollution Control Board
Regional Office: Bays No. B-7, 8, Urban Estate-11, Hisar -]25005,

: Email-hspcbrohra i
No. HSPCB/HR/2019/ 1673 &gmall.cl;)::lcd 2
: 280819

[ he Bxecutive Officer
Municipal Council Mandi Dabwali
Near Public Club, Gaushala Road. Mandi Dabwali

& Control
control of
jiance of
nmental

Show Cause Notice for legal action u/s 43, 44 & 48 of Water (Preventio
of pollution) Act 1974, legal action u/s 37, 38 & 41 of Air (Prevrevt?oﬂ &
Pol_lutlon) Act, 1981, legal action u/s 15 & 17 of EP Act,1986 forer?oln-comp
solid waste_ management Rules, 2016 and SCN for Iiat'>le to pay the enviro
compensation for the damage to the environment. -

Whereas the area of Municipal Council Mandi Dabwali and Solid Waste Dumping

site/Sanitary Landfill Site located near Ram Bagh has been inspected on dated 27.08 2019 by
Lndersigned & concerned field officer Dr Sunil Kumar Sheoran, Scientist B along with Dr Surender
anagement

A hauhan £ O MC Mand Dabwali to verify the status of compliance of Solid Waste M
2u1es.2016

During Inspection your Municipal Council is found violating various provisions of Solia
\Waste Management Rules, 2016 & detail inspection report for your ready reference enclosed herewitn

Whereas you are grossly violating the provisions of Water (Prevention & Control of
Pollution) Act 1974 Air (Prevention & Control of Pollution) Act. 1981 & EP Act 1986
Show Cause

Keeping In view of the above said violation you are hereby directed to
under Water

within 15 days as to why legal action against your Municipal Council may not be initiated
vention & Control of Pollution) Act. 1974, under Air (Prevention & Control of Pollution) Act, 1981 &

under EP Act "986

k You are also hereby directed to Show Cause, as to why action against your unit may not
.~ be taken you have damaged the environment, so you are hereby liable to pay Environment
L gmﬁgns'anon (EC) in terms of directions of the Board issued vide order No HSPCB/PLG/2019/6043-75

 gated 29.04 2019
; ’ In case you fail to comply with the deficiencies mentioned above within stipulated period

esumea that you have nothing to say In this regard and accept the status as mentioned above
| warrant legal action against your Municipal Council & responsible officers under section

o (Prevention & Control of pollution) Act, 1974, under section 37, 38 & 41 of Arr
»f Pollution) Act 1981 and under section 15 & 17 of EP Act, 1986 without giving

O/C, - Regional Officer
09_ 802 H Hisar Region
Dated: 2g5-1514
ed to the Chairman, Haryana State Pallution Control Board

- action please

&/L 2 Regional Officer
' 08" Hisar Region
w Dated: 25 -e§-9 l t‘]

the Worthy Deputy Commissioner, Sirsa for kind

B
s

. L »
b 3 v o
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Annexure- R-3

BB ity § / fre,

o \ \/| \l JEE
TR URYE 908 gqarey | E 5ci. B, S¢ B.E
Haryana State Pollution Contro| Board, Ro U—\R\ ’L\q\ﬂ
Regional Offjce. Bays No B-6.8.

Urban Fstate I Hisar - 125003
@i |2 Uo et J)-09-207 9

Show Cause Notice for legal action u/s
Control of Pollution) Act 1974, legel
& Control of Pollution) At 1981, le
on-compliance of the Solid w astem
to pay the environme

43, 44 & 48 of Water (Prevention &
action u/s 37, 38 & 41 of Air (Prevention
gel action u/s 15 & 17 of EP Act 1986 for

Anagement Rules, 2016 and SCN for liable
ntal compensation for the damage to the environment,

SWIRT [y & w4

AYD BRI & 15 B HSPCB/HR/2019/1673

1P 28~08-2019 & Wy 4 fid TRUNYG ERT ST priard & 78 ¢ 4 ERICERE

ste. Dumping Site., Sanitary [ and fills site : Trafayg SR Bl Hifere ke oy

L-ﬁmwﬁwwmmwmmmzm
| T 1802 {1 06-09-2019 1 wamafye Wy & o Ty
STTE &1 boundary wall (AREERY 517 fp 12 Be S9E, 9ET W
REENHIHC STTE W et (capping), T orme w S
SRIT GIEIRITOT &7 Urae foram T | oy
I platform 1 T fbar a7 R o Wy
0 o 1 2| (e & e wy
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2= Segregation Pits in Various [ocal on Mandi Dabwali : "WRURye g1 79 18 w78t v
Vg [ W FRYRYyg &NT ©ST Ul (Primary point) fbar S & | SwT faeRid B B
fc Wﬁaﬁmwﬁmmﬁmw%TWﬁqmﬁm#Wﬁ
DY $-CUSR BN BRI ol epar far oo | (wfer <o)

3= Door to Door collection in Segregated form : TRURYE UG SqdTell NI TR—FX 3 DSl
SO BT B AR @) Ry ¥ e segregated form ¥ BT IS aTel AT
Twin Compartment ¥ qie foar w & 0 g9 Wi aEr W AR B TIED FE B
o1 mﬁmﬂwwﬂaﬁ?wgaﬁ%r (@1 ufer |21 el 2)

4~ Motivation : oW &1 segercated S b U SIRAd B @ foru AR i Ferar
& Rl FRaRve grr einrr [SIIRIECE 2N 2 B TS L v M A A i K
Program 63 T 38 & | (BT FY ey wiciwr 2 1) 579 orfafae aTomeY @ g < i
SIITS® B & eIy TRURYS gR1 qaws o o &) o @@ & fraa o e @

ication : THRARYE HUST SqaTell IR fine § WrfRid Afefbaae ¥ oS He
V”ﬁﬁﬁﬂﬂgﬂﬁhﬁmvyﬁﬁaﬁ?ﬂmmmé’rﬁél
o 5 REE g1 @1e T & R tawr 3 TRIRYE 3 99000 /—
Bl ufer et )

g Y MEG ¥ AR & 5 TRIRTS @

TR gR¥g HUS! S |
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e,
srgd errta At [,
gRau YR, dadge |

CRIGT b\ el 0('-04"}0/9
i Pw wnt @ werfe g ve 5 ar |

SuRe faw & weed 1)
| Rreefy s AR e d), & faen Fren srER RAREE AUEt Sadret
GRS WIRE BT Fher G fn g ot ﬁmmmv% -
St | Name of Estimate Estimated }
. I:Iu."m‘h‘, ‘ cost |
‘L e ":aﬁlsm,ction of Boundary Wall at Dumping Site and IPB Strect and Shed | 1.06 Cr _]
| Lj_lgM‘mdm Dabwali |

)

& Ay deied W s § 6 e e o S gaie Wi
e PN dlfth g4 Bl S LY BT ST D |

2ild 4
- | "' .
m?a-‘

- 4.

TR uRye Avd Saard |

Scanned by CamScanner


sunrise
Typewritten Text
30


" ﬂl‘ | o Ly \CT
LTI AL CodeForm

9F

DA Code Torm Y, ]

Fatimate nf 00 s
opiet Board
e it} ﬁlf'{ {ll':r.‘:tn
Hame nl KN T
' ) . )
| Lomtrnhon of oundar g Wall at Dumping Site and IPB
Shreer ettt e ahes I

RumSer of £555mae

Depeniment Head

Y"_ nate of Original gy,
E repert Specification,

[t
=N E.‘:-.." e 1
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Name of Construction of Boundary Wall at Dumping Site and 198 Street and Shed in Mandi
Work Iahwali
S|l SR 1 ' e S AN Vf -
Na. Htem Pantiendan s of iene | tin 1 | l ] /n Mty | tnnp
AL BB ADvanent il ot i Wail g L ‘. ,
pla SR 1 AT A/ 0 S L) W—
o | S _{’. /'/L f
- | ‘ . ESR— — I -
2 O Fant ' ' v | | ‘
ol | [ _
T - ! R T ,
- — o | T NPT T
— L ro Y [ 22
- . i ! | L . G475
—_————— - ] | I ) I
J (4152 Dispose of Malba badiog and unbooebing o combined : ‘ |
lead up ta 1 Lm osing mech s al velucl ‘ |
B — )
Quantity samie as item o 1 and 2 1 | 711.094] ¢
I N
4 1038 (‘mm'mAlnmnu 14 Bwith llullll‘ e eate Zhanm ‘ ' |
sl sere o Lovdaton and plin - | |
501 425 | a2 1.00 IR
| | onuty | 300 1.00 G300 00
| 1 L H 04|
e | 17011 -
| | i
- . | |
Coment concrete 1.2 4 with <tone aggaegate 20 nnn |
5 108 :mmm.xl size talnforced concrete work it 1.:‘””;4 ‘
aundation beam e mludmz centomg o
‘_‘4»_ - shuttening (column) |
W o | 250 | 425 {25 2.00 903125 Ch
s i | 25554
= | | I
: '.'7; e Wﬂ bars for RCC Worl whore nat included i i i
K 'm' ]ﬂﬂ!ﬂ.m' of REC including be vehiig oot bunding, | !
; ud p 2 in the position comple 1 l i
: | 250 110 4.00 a0l
o 250 ) #uo 1,00 T
il 250 £.00 15.00 22500 04) R
5 h 2500.00 1500000 Be
= SO 254 2400 313 656251
254 4.13 1031 26]  Ri
W 10415625 B»
B 3175495 Rme ¢
» 12368444 Fp |
- 1224081 o |
-, | |
20 MM |
| |
- \
1 b5 075 | 1500 20938 th |
100 1.00 500000 €
s L 710938 (o
s 203.20] Cere
'
> I
i - a
T ol o g e e
AR
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358

) L—-}I‘ - }.
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: Jndl Step T ias | 0s0 210038) (r |
frd Step 160 050 16A750] L8
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A l ‘ \ 3.441Cum i
, Zt\\ 18212 Xl'.nh\ wisted ha g !L \' 70 kglm‘ 343 240 101Kg, ]
B | 2s0far |
| | - I )
Bl 183 IStructute steel for truss [ 1 | 5500 | 2000 1100 %0[5% |
‘ ' [ 102.18|cem |
_ | || 10219 |40 kg/M’ wariolKe |
1 \ [ | } 40.27|Qt
1 |
L0I8 161 Sheet raating corrozated colout sheet 50 jam thic \! \ 55.00 { 22.00 1i000lst |
| | 1241l5am |
1 | B
Provision of gate e | 1.00{Nas |
| [ | | |
Provision of Reom { | | | | 1}
], ‘ o 1200 1000 | 12000(5% j
« A \‘ \1 \‘ | l1 11.15/50m
e oot . | |
- ing 1.20 meter high fencing with 1 65 meterpost |
placed at every 2.5 meters to 3 meters |
'_:_"‘ % 1[1 450 ool‘ 450 00[Rm:
Tre ing of maiba at site (earth filling on capping of \
. feac 6 km) \ ;
T R 57200{ 100.00 0.50 28600 00{C* |
1 | \‘ 20038|Curm |
|
» | of pits and platform analysis attached 30]l 30.00{Nas |
l

of LED Lights analysis ang estimate attached

1.00|Nos

51 and estimate

1.00|Nos

1 00{Nos

|

| 1
| !
[ s |

\.OOlNa

"
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b~
s - — l
IS B -
x {
' r . 3 i i i wali
: pame of | Estimate for New lights with LED lights at Dumping site Mandi Dabws:
ol Work |
i J'
- ———
. L SR | Particulars of tems Qty.|Unit B
No.| Item | ) N S—
] [
h 1 11.25 i‘ﬂ\h;fll' i it fun n cahile of 10m “l
make Grandbs, Havelss Polya ey As g R
I DR S
| g T | 300.00 | Mtr
i Tl - = e
e - —— !
|Suppiv and erection of unarmaored cable af 25 s mm4 |
2 | 31204 jeore muake ur wdlay, Havelss Polycab, Fmolex As per ISR 200.00|Mtr
1.6 dnbL)A
:5',. af single bracket of G matenia e ladiog cost of |
3 NS [muaterial bibour erection charges amd 1 complet
! reapect of mstallanon 7 autr { 1 T 5
' = o 100.00|Nos
|
: 1 Supply of 45 watt LED light set (ip 65)Muke

i 5 NS

Crompros/wipro/GE (specificar of LED are attach
i annexre) Is per NS

100.00{Nos

NS

Supply of black power switchess or Bed swatch
for light a3 per NS

100.00|{Nos

4.0

T P
=3
N
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Description Of Items \

MS/EMS. Pedestal size 201231 77w angel
wWith painted ang Faangin 2.4 CC an
O 100 Amp 415V (aur pole chang

0oL 32 Amp. 3415 V MCR | o

Sgtal wmes st o

PRASC 4P 0 100 Ao PANO wokator 2407415 |
N, make Hawelle ) CREANG/Indo Asian/ 7e1a/GEL ‘
ART i existing Panet board making necew "y

r 4 connection andg carthing complete in ) 1 spect L

! ‘ 100 38 Por PW D specilicatione (NS)

Pincluding 1

cover and 4 x
Automatic on/all \
|

A LEe wathy

O R e ——
Bround tevel (o nple
refidling the

wd LA below
e, i ludin pping ang
trench wath (ot R ete. PV C

. Dia (1SR 31 21XNN) €

mpe 65

L Earthing with G 1 vartn PIpe 4.5 M long 40 MM
' ) with necessary enclosures on the top cte as
required (SR 31 27 1)

TE\!M for using salt and chare oalfc

nstallation of High Mastlight Light 12 meter at Dumping Site Mandi Dabwali

L

i
|
\

nl-n for the

carth electrode as requires (HSR 31 22(a)

of undorground cable loose in SXUSUNE pipe or
ACNes complete with noe 553y Conne
4 Core armed cable(HSR 31 76 a)

Ction

[ Gl pipe 50 MM a3 laying unacer road with

filling completge in an respect as por
site (NS)

Y mast motonized hot dip
 (Cromptan/ Phillips/ Bayay/
W with Lantern

Ix 400 Watt fitings,

150mm, bottom dia

it and anchor

* foundation

I Carnage

panel,

n "Gﬁbk'

Amount ]
lR.m' _ Premium — |unit Rate with Premiu|(in Rs.)
1fl‘mn;\\ 0 00" fach 0 78800C0 |
|
‘ 1
‘ !
1 I
| | |
|
| | |
| {
| | |
\ r l
| | |
| |
| 3100 350 007 | e 139.5 1395000 |
|
, ‘
1 ‘ ‘
| |
| \
l 17800 \ 350 00% £ach 1701 6804.00 | t
562.5 112500 |
l
|
112.32 2246100 |
|
— |
300 60000.00
|
11000000 | i -
11000000|  nop Pole 220000 00 |
\
|
a
.
£23143.00 '
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orm M.W.1 D.B.A Code

ACoderormM.W. 2 AMLA, Coce Form
orm NO. 25 D.53.L Coce Form No. 25
zesimazte of Orignal Work
First Sheet Municipality District Board

Sub Divisien
Resulation No 5 Dated 04-07-2018
Meme no 11-161-11/2500 Dated 21-07-2018

Resulation passed vide DC

fn
Number of Estimate
Depeariment Head
i.- k Vigjor Head
E

MincrHead

Detzlled Head

Amount Rs. 1099566 Lacs
=stimate of Original Work

uShowing epo? Specification,
{ !

|
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1
T——//// t
\ ! |
Name of ~onst of 18 Nos of Short Sumping point in Mandi Dabwali
Work |
\ ] |
¢ B H/D Qty.| Unit |
Se. \ HS?\'.Ze.T.‘ pgrticulars of ltems | E l %
| No.| | e iation tn all kind of l ' j
\ \ |Earth Work in excav ation of founaatic i 1» |
200 | 2.00 12000{ CR |
200 | 200 80.00 Cft l
20000] CR
566 Cum
|
200 | 2.00 12000 Ct |
1 200 | 2.00 80.00] Cft |
, ; 20000 Cit |
1 ‘ l 566 Cum |
! i |
3 | 1026 |CC 1:8:16 with brick blast 38 to 40 MM guage { |
‘ | 2 1500 | 200 {033 1980 cr |
| | 2 | 1000 200 | 033 13200 o |
, 3 | | 33.00] Ch
| . | | 093] Cum
1 | | {
{4 | 113 |istClassBrickwork foundation and plinth | { | ‘
i 1st Step | 1 | 5000 | 188 |050 4088 (R |
| [2nd Steo 1 | 5000 | 150 {050 37.50] Cit
_ |3vd Step | 1 | s000 | 113|100 5625 Cht
4th Step | 1 | 5000 } 075|100 3750 Ch
| ': | 178.13] CR
Il lL i 5.04] cum |
| : |
S | 10114 |40 MM Thick CC 1:2:4 DPC | [ 1 1
\‘ | 1 l 50.00 0.75 3750 St |
l | 348 Sgm Js
L 1
[ 6| 113 listClassbrickwork1:5 inF & Pabove DPC 1
L | 1 5000 [ 075 300 n2so| ce |
{ | | 318/ Cum |
| - - ‘
7 | 118 |istClassbrickwork 1:5inE & Pabove DPC i -
£ i | 1 | 5000 | 075|300 11250] cr |
’; ¥ 3.18] Cum
8 | 1511 |i5MM thick Cement plaster | | .
Bt T2 | 5000 6.00 600.00] S
- 15 Ay 5574] Sqm |
- [ 9| 148 |25 MM thick topping on top { L |
- T {1 | so00 | 075 3750] sk |
B | | 348 Sqm |
sl ion of Gate | ‘ o
y L il 100Nos |
r | i !
- B g ol
5
AL
page tofl
A
1 ¥
&
oy
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Annexure R-4

il Regional Office
§ _""-_-—._ y . Haryar}a State Pollution Control Board
—-'_*:”?v;\__ ° Regional Office: Bays No. B-7, 8, Urban Estate-IJ
a,%.‘ “-\;@ Hisar -125005 '
%‘ w-!“%\ Phone:- 01662-250890

Email: hspcbrohr@gmailcom

- HSPCB/HR/2019/ 30 & Dated: oy- 2 - | 9

To
The Chairman
HSPCB, Panchkula

Sub: Proposed environment compensation assessment report of
Municipal Council Mandi Dabwali, Distt.- Sirsa

Ref:

Head office order dated 29.04.2019, 06.05.2019 & 09.05.2019,

In this connection it is intimated that the jurisdiction of Municipal Council Mandi
Dabwali, Sirsa was inspected by joint team of HSPCB, Hisar Region & MC, Mandi Dabwali in
compliance of direction issued by Hon,ble NGT in matter of OA No.612/2019,Vinod Kumar Bansal Vs
State of Haryana. During inspection on 15.04.2019 said Municipal Council was found non-complying
of Solid Waste Management Rules, 2016. Accordingly this office has issued a SCN vide letter

no.1673 dated 28.08.2019 for legal action under Section 15 & 17 of Environment
(Protection)Act,1986 & liable to pay environment compensation as per Board policy . The said
authority submitted reply of SCN vide their letter no.1240 dated 11.09.2019, but the reply of SCN
not found satisfactory because not submitted any action plan for proper & scientific management of
solid waste. The proposed environment compensation assessment report of said authority for non-
compliance of Solid waste management submitted for examiﬁation & finalization by the committee
constituted as per Board policy cited under reference. Calculation of Environmental Compensation of
above said Municipal Council as per policy order dated 29.04.2019 of the board attached as

Annexure-1.

DA/As mentioned above.

Regional Officer

Olc=ma-gol ™= . -

ON
BEAT PLASTIC POLLUTI
SAY NO TO PLASTIC
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£
Caleulation of Environmental Compensation as per 3.4 of Chapler 1 of

policy order dated 29.04.2019 of the board

Name of the authority: Municipal Council Mandi Dabwali, Distt.- Sirsa

Date of inspection /Compliance verified by HSPCB ¢ 27.08.2019

Details of the violation: The Municipal Council Mandi Dabwali, Distt.- Sirsa s
found engaged in unscientific solid waste management & non- compliance of
Solid Waste Management Rules, 2016..

The environmental Compensation is based on the following formula:

EC(Lacs Rs) = 2.4(Waste Generation-Waste Disposed as per the
Rules)+0.02(Waste Generation- Waste Disposed as per the Rules ) x N +Marginal
cost of Environmental Externality x (Waste Generation- Waste Disposed as per
the Rules) x N
Where

EC = Environmental Compensation.

N =Number of days from direction of HSPCB till the requiring capacity systems are
provided by the concerned authority = 27.08.2019 to 2.12.2019 = 98 days (including both dates)

Solid Waste Generation= 28 TPD (As per Annual report for Solid Waste Submitted on
01.07.2019 by Municipal Council Mandi Dabwali,Copy attached as Annexure-2)

Solid Waste Disposed as per the Rules=Nil

Marginal Cost of Environmental Externality (Rs. Per ton per day) 15

Marginal Cost of Environmental Externality (Lacs Rs, for 28 ton per day) = 0.0042
Hence,

EC=2.4(28-0) +0.02(28-0) %98 +0.0042 x(28-0)x98 1,33,60,480/- in Rupees

Compensation applicable in this case is Rs. 1,33,60,480/- (One Core Thirty Three

Lacs Sixty th@us:m(l Four hundred Eighty in Rupees)

5 /C/ _—Zd./«g;&lédyw.

Dr.Sunil Kun‘(nr Sheoran Rakesh Kumar Bhonsle
Scientist B, Hisar Region Regional Officer , Hisar Region
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Form — 111
(See rule 19(0), 24(1))

Format for annual report on solid waste management to be submitted by the local body

E‘AI,E.\'DAR DATE OF SUBMISSION OF REPORT: ° :
YEAR: . o
2019 )1-07-2019 —
J Name of the City/Town and State MANDI DABWALI
2 5’r>pulalinn 53401 (As per eensus 201 1)
3 Arca in sq. kilometers 12.08 k.m. (approx.)
‘ Name & Address of local body MUNICIPAL
Telephone N COUNCIL MANDI
clephone No. DABWALI
Fax No. )1668-222623
secymedabwalitgmail,
I2-mail: lcom
5 Name and address of operator of the facility Sh. Ravinder Kumar,
(Computer Operator
Municipal Council,
Mandi Dabwali.
6 Name of officer in-charge dealing with solid waste management (SOLID SH. SANDEEP
WASTEM)Phone No: BUNDELA
(SANITARY
Fax No: INSPECTOR)
L Moh.No. 70159-02346
f-mail: el N
secymedabwalizogmal co
]
7 Number of houscholds in the city/town 24005 Approx.
Number of non-residential premises in the city APproX.
Number of clection/ administrative wards in the city/town 21 Ward
t] Quantity of Solid waste (solid waste)
Estimated Quantity of solid waste generated in the Jocal body arca per day in metric 28/pd
tones
Quantity of solid waste collected per day 28/tpd
Per capita waste collected per day 450/gm/
day
Quantity of solid waste processed O/1pd
Quantity of solid waste disposcd ul'dumpsilc/ landfill 28Mpd
Dircctly
dumped to
landfil) site
without
 processing
manner
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Status of Solid Waste Management senvice

Saor,

$gregation and sworage of waste a1 source

Whether SOLID WASTE is stored at source in domestic/co

P < mmercial’ institutional =
| bins. Ifyes. - b
i Perce f househo ice st - :
Percentage of households pracuice storaze of waste at source in domestic bins -t 40P
Pacngc r non-residential p..ﬂ1~¢> practice storage of waste at source in
commercial ‘institutional bins 0%
Percentage of households dispose or throw solid wastz on the streets 20%
Percentage of non-residential premises dispose of throw solid wast2 on the streets s
. Whether solid waste is stored at source in 2 segregated form. If yes. \
_ o
| Percentage of premises segregating the waste at source o
J e
1 . - es
i i Door to Door Collection of solid waste e
; | Whether door to door collection (D2D) of solid waste is being done in the ciny/town Yes
| !
| ifves s
21 Ward

| Number of wards covered in D2D collection of waste
-

No. of households covered

|
|
[

| No. of non-residential premises including commercial estzblishments _hotzls. Yes

| restaurants educational institutions’ offices etc cov ered

|

! | Percentage of residential and non-residential premises covered in door to door

| collection through :

! 1

Motorized vehicle 50%

|

)'Comax'nerizcd tricycle’handcant -
J/e

Other device )
%

If not. method of primary collection adopted

|
!
i
|
z Sweeping of streets
|
‘ Length of roads. streets. lanes. by e-lanes in the city that need to be cleaned
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city/town
Open waste storage sites
Masonny bins
Cement conerete ¢ linder bins
Dhalao /coverad rooms space
Covered metal plastic containers

Upto 1.1 m3 bins

210 3 mJ bins

Above 3m3 containers

Bin-less city

‘;‘?quem\ of street sweepines and
PINZS and percenizees of  Sevrraa 5
pulation covered FHtSHET Ol Inequency Daly  Ahemae Twice Qocasicazlh
s 2 waX
Y No No No
Tools used
Manual sw eeping 100%
Mechanical sw eeping : L
Whether long handle broom usad by sanitation Y
workers .
Whether each sanitation w orker is given | Yo
handeart tricy cle for collection of waste
Whether handeart - tricy cle is containerized | Yes
Whether the collection tool synchronizes with “ Yes
collection/ waste storage containers utilize =
Sccondary Waste Storage facilities 1
No. and type of waste storage depots in the No. Capacity inm

Bin/ population ratio

RN

Ward wise details of waste
Ward No:

Arca:

Population:

No. of bins placed

Total volume ot bins placed

storage depots (attach):

D1
13 sq km
S4Q00

)

)

cubic meters

Total storge capacity of waste storage facilities

NIEN

Fotal waste actually stored at the waste storage
depots daily

3 ton
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(

\

Number of biy

ilve frequency of e

Ollee .
lepoty ceton of wasge

rom (he

S elenred

\V‘lellcr storage depots have facility for stornge
ofsepregated waste In preen, blue and black bins

Whether lilting ot solid waste from storage depots
is manual or mechanical, Give percentage

(Y0) o' Manual Lilting ol solid waste (%)

ol Mechanical lilting

l'requency

No. of hins

Dally TN

/\IIL‘I-‘I-I:IlC(th 7 - Nil -

Twicenweek | NI -

Onceaweek | Nil \
- Nil '

Occasionally

No

(i yes, add details)
No. ol green bins:
No. of blue bins:

No. of black bins:

40%
60%

I mechanical - specity the method used

I'ront and Loader/Top Loaders

Whether solid waste is lifted from door to door and
transported to treatment plant directly ina
segregated form

Yes

Door to Door collection is done by MC Dabwali in 21 wards, bu
not in segregated form. All the waste collected from door to doo
is directly dumped on landfill site. (Rambagh)

Waste transportation per day

I'ype and Number of vehicles used

No. Trips made

waste transported

Animal cart
Tractors

Non tipping Truck
lipping Truck
Dumper Placers
Refuse collectors
Compactors Others
ICB/Noader

2 ‘Tractor, 3 Tipper Tempo, §
T'ata Ace, 1 JCB
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\

F\r\ B

—— S Py
J

rec uence . e g e
luency of ”““\Porlu(i(.,,”,-W‘ —— e

151¢ )
Frequenc U T,
L juency (%) of waste ¢
ansported 1ail
A0%) ’
Quantity of w;
aste transported cach ds R
ported cach day 21 Ton
Percentage of -
centage of total waste transported daily 90% -
Waste Treatment Technologies used e
Whether solid waste is processed he

If yes, Quantity of waste processed daily

Whether treatment is done by local body or I~
through an agency

Land(s) available with the local body for waste [~ -
processing (in Hectares) =7

Land currently utilized for waste processing

Solid waste processing facilities in operation

Solid waste processing facilities under construction r

Distance of processing facilities from city/town
lboundary

Details of technologies adopted

Composting .

r)ty. final product produced - Nil

Qty.sold- Nil

%

Quantity of residual waste landfillad- Nil

Vermi composting 'Qt} . raw material processad :- Nil

Lr)'_ final product produced :- Nil

|

Quv. sold = Nil

.
i()uanli(} of residual waste landfilled:- Nil R
Bio-methanation bl}'. raw material processed - Nil T
| lQl}. final product produced - Nil o
L)() .sold - Nil 2

!Qu:mlit) of residual waste landfilled:- Nil

Scanned by CamScanner


sunrise
Typewritten Text
47


48

e . | :
Refuse Derived Fuel )

Qly. raw material processed :- Nil

Qty. final product produced :- Nil

] Qty. sold - Nil ‘#» (
Waste to Energy technology Ztmnlily of rcsid:xul waste landfilled:- Nil v "?‘l b
S ) Y. raw material processed :- Nil

y ( give detaily Qty. final product produced :- Nil R . A
Qty. sold - Nil , o LK
— Quantity of residual waste landfilled:- Nil b i \

Co-processing
& Qty. raw material processed

Combuslible Wwaste supplied to cement plant e

Combustible waste supplied to solid waste based e ‘
power plants

Others Qty. No

Solid waste disposal facilities ve

INo. of dumpsites sites available with the local Qe ’
body

INo. of sanitary landfill sites available with the One
local body

Area of each such sites available for waste disposal 9 Acre

Area of land currently used for waste disposal 9 Acre

city/town

Distance from the nearest habitation 0.200 kms

Distance from water body 0

Distance from state/national highway 1 kms

Distance from Airport Nil

Distance from important religious places or 1 kms
historical monument

Whether it falls in flood prone area ' No

Whether it falls in earthquake fault line area No

Quantity of waste landfilled each day No

Whether landfill site is fenced No

Whether Lighting facility is available on site No

J\l
]
7
|
|
|
o
J
:
|
:
:
|
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Whethe

T Weio
eigh bridge lacml) Available

Vehi 2 i
cles and €quipments used g landfi

Ma
| vianpower deployed a landfill sjte

1 (specify) Rdx machine (JCB)

No

W Ncther ¢n
cove
nzis donc on daily basis

Yes

]fﬂ:‘L Frequency of coverin
2t the landfil)

2 the waste deposited Nil

Cover material used

IPlastic material

(Whether ade

quate covering material is available [No
Provisions for gas venting provided No

if yes, attach technical data sheet)

Provision for leachate collection

No

if yes, attach technical data sheet)

( v l’ . . .
10 \Whether an Action Plan has been prepared for MC Mandi Dabwali is in Sirsa Solid waste cluster. Solid waste
improving solid waste management practices in the lseientific site already been identificd and work is under process.
city
11 What separate provisions are made for IAttach details on Proposals, Steps
Daziry related activities © taken, No
Slzughter bouses waste © No
C &I waste (construction debris) @ NO
2 Detzils of Post Closure Plan No
{ |
13 How many slums are identified and whether these [No
| zre provided with Solid Waste Management
| facilities
1 |
{ ! . ’ J |2 o R
14 Give details of: manpower deployed for collection ;; :”“ "’r:jmpll"y""”‘ —
{ including street w.ccpm;l. secondary storage, T l"l‘ 0 lf’”P "){L‘;lz""u:!,‘l Jutsourcing,
{ sransportation, processing and disposal of waste otal :mployecs - &
{ |
|
| !
l I ————————————————
" } scientific solid waste site alres cen identificd by Sirsa cluster
15 Mention briefly. the difficultics being cxpericnced ?":"n“"l‘ ”"tl,"d WdI":iLl“iuu;lxlyzlmrdyr«?:::] identificd by
onstruction of site is unde CSY,
E 37;. the Jocal body in complying with provisions of [put consiniction P
! these rules
? | J S S —
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E.\lcmion brietly. i any innovative idea is
implemented to tackle a prob
waste, which could be re
’bodics

lem related 1o solid
plicated by other local

Date: 01-07-19
Place: Mandi Dabwali

Municifa Council:
Mandi Dahywali
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ik Tele No. 01662-250890 Annexure R5
51 P

% Regional Office

S~~~ Haryana State Pollution Control Board,

‘\‘# Regional Office: Bays No. B-7, 8, Urban Estate-I1, Hisar -125005
Email-hspcbrohriagmail.com

1Iﬁlo. HSPCB/HR/2019/ 3¢5 Dated: o412 -19

0
The Chairman,
Haryana State Pollution Control Board, s 3”0;\9(/7—"
Panchkula. F7/75 - 99

Ql/'n/j-*‘
Kind Att.: Env. Engineer-(HQ)
Sub: Draft complaint of Municipal Council Mandi Dabwali,

District- Sirsa.

In this connection, please find enclosed herewith the draft
complaint for prosecution is to be filed in Special Environment Court at
Kurukshetra against the Municipal Council Mandi Dabwali, District- Sirsa and
its responsible officer under section 15 & 17 read with section 19 of
Environment Protection Act, 1986 for violation of provisions of Solid Waste

Management Rules, 2016.
Therefore, it is requested to direct the District Attorney to vet

and the concerned branch to supply the vetted and approved reply to this
office so that the same may be filed in the Special Environment Court,

Kurukshetra.
It is submitted for your kind information & further necessary

action please.

DA/- As above

-

P / : Regional Officer
C d”‘[ﬁ'@oﬁ Hisar Region
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52 Annexure-R-6

Tele
Regional Office ¢'¢ No. 01662-250890

Haryana State Pollution Contro] Board
?

ch,'gnal Office: Bays No. B-7,8, Urban Estate-11, Hisar -125005
Email-hspcbrohr(a)gmail.com o

_——No. HSPCB/HR/2020/ 4712 —
Dated: o¢-02. 302e.

To
The Executive Officer,
Municipal Council,

Dabwali, Sirsa.

Regarding submission of time bounded Action Plan for
collection, segregation and disposal of solid waste as per

Solid Waste Management Rules, 2016.

Ref: Your letter No. 1240 dated 11.09.2019 and OA No.
612/2019 of Vinod Kumar Bansal V/s State of Haryana.

Sub:

“ In this connection, it is intimated that the reply of SCN
submitted by your letter mentioned above under reference is not
satisfactory. You are hereby asked to submit within 07 days proper time
bounded action plan for Scientific Management and disposal of solid waste
¥nerated from Mandi Dabwali, Municipal Council as per Solid Management
Wes, 2016 and directions passed by Hon'ble NGT in OA No- 606/2018. So
l Same can be submitted before Hon'ble NGT in the OA No. 612/2018.

%»Regional officer
car Region

o[c @g-oﬁ'o‘?ﬁ-"m

It is submitted for your information
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Annexure- R-7

PIITerd TR URyg 7o) saarel (i) o

(erefiTeer - wredt et Foramr R, sRamom, argem)

¥,
SIHIY : 01668—222623 Email Id: secymcdabwali@gmail.com Uf‘w
D > S Ve

HHS 0900 /2020 / |50

afer, AEE, Sci. B' g B, | Ji
TR 9RYg qoLT Sqared | Asstt. Clark, pzg
Ro (HR) Re
A

Regional Officer,

Haryana State Pollution Control Board,
Regional Office, Bays No. B-7, 8
Urban Estate — II, Hisar - 125005

Regarding submission of time bounded Action Plan for collection, segregation and
disposal of solid waste as per Solid Waste Management Rules, 2016.

SRITT AT IR SMUP dAd b U3 HABG HSPCB/HR/2020/4713 fa-Tidd

06—02—2020 T U BT & UH HHib 1240 i 11—-09—2019 & F<H ¥ My Heley Bl

3T PHNaTd ST § Sl f 7 R | g
1. Bio remediation of Legacy Waste : 7Y gRyg HUST Egdiell §RNT Bio remediation of

| Legacy Waste & 317 TRATT IR @ Rar T & Rrerest whapfy & o Surje wered

R @1 U9 fear T 8 1 Wigd U Sied ¥ Sfed Bio remediation of Legacy Waste
BT Svex PR 3T SEI | $9 AARTT 3T HEIGT BT Yg Y S(ave bRl el & fob
i e FRITe™ @ U3 GHiG Tech/XEN-1/2020/313 fasTis 05—02—2020 & &RT
Bio remediation of Legacy Waste @ feTU preparation of Model RFP DULB P WN W JIR
fopam ST & FomrasT ufy Ay Wel ™ 7|

Collection of Waste : TRURYE AvST Sqdlell §RT ER—ER A segregated form ke HST
ISR BT B AT of W& & 9 34 Wi aEAl A ASewiaR & Hegd § ol B
segregated@EEH%WWTWW%}IWWH&HW&T?%W?#
& SN BT T T g Brore § O} Ah—0PT, Mol T W T BT T3

Fv @ forg SmTew faar ST T
ste as per SWM Rules 2016 : 310 HEIGH BI T oAl el & &

Disposal of Solid Wa

Aifers ave Hioie Hew 2016 @ TE ST aTEgST PerveR (Waste to Compost + RDF)

aqﬁ&%]%qurgﬂw@aﬁmgmémmm%_ﬁiwwm
2| ey ufe ey e 2 |

Tech/Sect-I/ISWM/2019/4767 dated 11-07-2019 |
f 3 w@d BT o7 WEE ¥ faw oy & 5 TR uRuq AU
g Wit Tedl Bl e Y et Ao 3

maﬁa—gmmzﬁm'wﬁmawwwﬁm o }
c@%}f//@f)}%D?&W

TR Ry AUET s9arel |

[
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AL WL

ey e - Saiece s TSNS L RISl s

LUSSUIES U ke 5 S ?.,» P eSS R

g ey ~g g ‘_; ——
Py Nov 1308, Savtee 4, Panehsada, Hriysan

T TR Y en URTONRa 5 M awe 4T SRIOON
TNRRERE . W GINRNIONE g b | sl il ey @Ry g i
To
;\ r‘A\:: utmi i’:ommtssione!‘s of Muntcipal Corporations in the state of Haryana, |
e the Executive Officers/Secretaries of Municipal Councils/Committees In the !
State of Haryana

Mema No.Tech /XEN-172020/ '7‘("’
Dated:§- 2 - 2020 e

Subject: Preparation of Model REP,

FPRRW

1. It has come to the notice of this office that various municipatities are atiotting
the works / tenders for the following works without taking the approvals trom
Competent Authority and by incorporating some terms & conditions favouring
spacific agencles:

a. Bio- Remadiation of Legacy Waste

b, Treatment of CRD Waste

¢ Doaor-to-Door Garbage Collectiony Transportationy Treatment
d. Solid Waste Management

e, Installation of Street Lights/ LED Lights

The Department is in the process of preparing of Mode! RFFs for above said
works which will be got approved from Govt. / CoSI/CCIL
3. So, 1 have been directed to request you to not proceed in the tenders related

]

to above mentioned works and not issue any new work order till the further {
directions issued by this office. !
4. In case of any emergency, the permission for the same shall be got from this {
office. \

5. This letter is being issued after getting approval from W/ACS,ULB.

~ @ﬁ §
fu S/L¥ ﬂ- Sub Divisional Engineer-l, ;
. fac Director General, Urban Local Bodies, :
S Q- o l® Haryana, Panchkula
Endst, No. Tech./ XEN-1/2020/ 34
A copy of above is forwarded to all the Deputy Cammissioners in the State of

Haryana for information and necessary action please.

: ) - B AL
Dated: .- 2.~ 7-02

-
Sub Divisiong! Engineer-1, :
{fox Director General, Urban Locat Bodies,
Haryana, Panchkula )

1.  PS/ACS-ULB
2. PA/DGULB
3. Steno/CE

Office of the Deputy Commissioner, Si

rsa,
=2
§3%-37  [AFADated- S PO ‘

radst N - 4q ,
Endst. No. MC. Sirsa/Dabwali/Ellenabad/Rania/

A copy is forwarded to EO/Secy,
Kalanwali for information & necessary action.

for Deputy Commissioner,
Sirsa. o §-
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// E¥§§¥§§§E§§g ﬁ;u

4 t P U BSSIES
{3 3 5 2
L) TITUy S, !" (=N i -y S
- e
. a -a'rv 32— o - A ———_ h ~ —
e e K& BA S S ,,.“‘ : s Te:r «BY IT DEPOOTE  Tam 2@ ¥

B 2 B T NN .."w-.o\'-“«u‘ M, W REE By g R

Jo,

1. The Commissicner, e I
Municipal Corparaticn Foftak, Ambala, Karnal & Hisar ‘
2. The Zxeculive Clficer/Secretary
Munitipal Counal/Commitiae Fewar, ghiwani, Fatehabad & Punhana

Memo No: Tech/Sect-l/1Svim/2019/ 4 7 6 ¥
Date: 11.07.2019

* Subject‘ Extension of Bid Submission date for Rohtak, Ambala-Karnal, Hisar,
Rewari, Bhiwani, Fatchabad & Punhana Cluster Integrated Solid
Waste Management Projects from 10.07.2019 to 30.07.20189.

asssvasss

I have been directed to inform you to kindly upload the herewith enclosed
corrigendum-V for extension in bid submission date from 10.07.2019 to

|

1

|

With reference to the subject aited above ' ;
|

30.07.2019 agairst the respective Tender 1D as mentioned balow. ]
|

CLUSTER | Website | TenderiD |
‘Ambala-Karnal (WtE) | httos://harvanasprocurement govin | 121818 |
Rohtak (WtE) | nttps://haryanaeprocurement.govin | 122535 .
.F;:mhana {wrC) | https://etenders.hry.nic.in | 77137
.gi;ar {\Wit Q) | https://haryanaeprocurement.gov.in | 122887
Bhiwani {WtC) ; https://etenders hry.nic.in | 77459_1 G
Rewari (Wt¢) ‘_r_\:gps //etenders hry.nic.in | 775081 |
7;;;},;;;&.5};1_.“ {wtC) .ﬁt_x_xE)vs.l/etenders.hr\'.mc.m | 7752§_=L i

DA: As above ' W

. Executive Engineer-If
For Directer, Urban Local Bodies, |
Panchiula, Haryana |

1}7 _

& B
1. PSto W/PSULB
2. PAto W/DULB
3. Steno to W/CE
& Ernst & Young LLP 3

.
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Annnexure-lV Details of Clusters

S5r.No - - Name of Cluster ; Waste Generated (InTPD)  Technology Proposed |
o i ! i
5 Fardabad-Gurugram ~ Taz36 ~ WastetoEnergy |
‘ TENDSIIE, S NCTINIT RIS N {15 MW) j
1 & Sonepat | 438 VWaste to Energy :
| 3  (7MW)
CH. 1 SRR
[ Ambala 1363 V/aste to Energy
wKi;fmfﬁl o ! 242 Waste to Compost + RDF
4, Bhiwani 154 ’ Waste to Compost + RDF
5. ﬁe\fvari 197 Waste to Compost+RDF
6. - |Fatchabad-Bhuna 12 Waste to CompostsRDF ”
[ - | ol
A Paqchim’fi"""“"” gwo Waste to ComposteROF
" 8. |Rohtak T a3y Waste to Energy (5 MW)
) Hisar T T V/aste to ComposteROF
A 7 monanagar Tafy Waste to ComposteROF
.\ i |
4 é ;
{
B e ¥ o
| . - M
32 Farukhnagar 70 Waste to Compost+RDF
i i
13, Punhana f132 Waste to CompostsROF
¢ | S—— et st . . o
| 14 Jind | | 263 Waste to Compost¢RDF

-

W“ Haryana- State Polcv:nd Strategy on Solid Waste Management .

#H ._____._A .
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